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SC/ST Employ.. In eaeh Catecory 
01 Posts Ia B.B~, New Delhi 

4:'108. SHRI cHANDRA PAL 
SHAILANI: 

SHRI BHEEKHABHAI: 

Will the Minister of FINANCE be 
pleased to state: 

(a) total number of employees 
category-wise and post-wise in Re-
serve Bank ot India, New Delhi; 

(b) the number of Scheduled Castes 
and Scheduled Tribes employees 
amongst them in each category of 
posts separately; 

(c) whether it is a fact that Gov-
ernment of India notifications and 
rules and directives regarding reser-
vation in recruitments and promo-
tions for employees belonging to SIC 
and SIT communities are not being 
adopted and implemented in Reserve 
Bank of India, New Delhi but ins-
tead they have framed their own 
rules contrary to Government of India 
rules and detriment to the interests 
of SIC and SIT employees; 

(d) whether some representations 
against these rules have been made 
to the management of the Bank; and 

(e) if so, the corrective and reme-
dial measures taken or proposed to 
be taken by the Government? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI; 
MAGANBHAI BAROT): (a) and 
(b). The Reserve Bank of India has 
furnished the following figures as 
regards the total number of emplo-
yees category-wise in its New Delhi 
office. as on 30-9-80. The Member of 
employees belonging to Scheduled 
Castes and Scheduled Tribe commun!-
ties are shown separately: ... 11<""': 

. .J" 
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Clan I (OfI'i«n) 

caUl II (Ptnonal AIIistan .. ) 

Class III (Clerical Staff) 

Class IV (Sub. StaiT) 

The post-wise break-up of these 
figures is being collected and will be 
laid on the table of the House. 

(c) The bank has reported that the 
Government instructions in regard to 
reservation for Scheduled Castes and 
Scheduled Tribes in recruitment for 
promotion are implemented in all its 
offices. The promotion policy in bank 
is based generally on agreementslun. 
derstandings arrived at with repre-
sentative bodies ot employees. 

(d) Yes, Sir. 

(e) The bank has reported that 
some employees belonging to general 
category ,who were superseded by 
their junior Scheduled CastelTribe 
employees under the bank's scheme 
of reservation in promotion have 
challenged this scheme of reservation 
in different high courts of the coun-
try. The bank would review its 
scheme as soon as these cases are 
disposed of. 

POpUlarisation .f Indian SDk Abroad 

4709. SHRI G. Y. KRISHNAN: Will 
I the Minister of COMMERCE be 
~ . pleased to state: 

(a) whether Government propose 
to open shaw-rooms in foreign coun-
tries for the popularisation of Indian 
Sl'lk: d ~- 'I a'''.iJ! ;an ''it:!l, 

(b) if so, the names of countries 
where those show-rooms will be open-
ed and the time by which the ar-
rangements' in this regard wlll be 
made? 

. . - - -, -... __ ._---.,._ .. 
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THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN): 
(a) and (b). No such proposals are 
under consideration at present. 

GuideliDes fOr selectiOn Of Tourlat 
Complexes/Spota 

4710. SHRI MOHAMMAD ASRAR 
AHMED: Will the Minister of TOU-
RISM AND CIVIL AVIATION be 
pleased to state: 

(a) the basic considerations lind 
guidelines for the selection, develop-
ment and maintenance of tourist com-
plexes and spots in the country 
adapted by the Central Government; 

(b) the number of tourist spots and 
names of tourist complexes ot all-
India nature in each State; 

(c) the amount spent during the 
last three financial years and the cur-
rent ftn8lllcial year upto 30th Novem-
ber 1980 on these spots and complexes 
for' their development and mainten-
ance; and 

Cd) the names ot tourist complexes? 

THE MINISTER OF TOURISM 
AND CML AVIATION (SHRI A. P. 
SHARMA): (a) The selection of 
places for tourism development in 
the Central Sector depends upon the 
availability of resources and inter-
se priorities; actual or potential a~tra
ctions of a place for international 
tourists, its accessibility and availabi-
lity of basic tourism infrastru~tur~;: - . . 
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